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steel industry with good quality iron ore,
coking coal and lime stone, but is producing
around 9 million tonnes with all the inte-
grated plants after 42 years of Independ-
ence. While starting from the same level
Japan is producing more than 100 m. tonnes
and China 60 m. tonnes.

| urge upon the Government to under-
take a total review of the steel production
policy and specially for Bokaro.

[ Translation)
(viii)

Need to connect Gajraula and
Sambhal with Railway line

DR. S.P. YADAV(Sambhal): Mr.
Speaker, Sir, Sambt.al Lok Sabha constitu-
ency is very backward, as far as railway is
concerned. Sambhal city is not connected to
any major railway route. This city was once
the capital of Mughal emperors. Today,
Sambhal city is a known market for
foodgrains, sugar, jaggery and pepperment.
Itis also famous for handicrafts made out of
bones and horns in its small-scale indus-
tries. It is a major commercial centre too.
Therefore, the Union Government and the
hon. Railway Minister is requested to imme-
diately connect Gajraulato Sambhal, so that
legislators, Members of Parliament, busi-
nessmen and the public at large are able to
travel from Delhi to Lucknow via Gajraula,
Sambhal and Chandausi.

12.35 hrs.

PUNJAB BUDGET 1990-91 GENERAL
DISCUSSION
DEMANDS FOR GRANTS ON AC-
COUNT (PUNJAB), 1990-91
AND
SUPPLEMENTARY DEMANDS FOR
GRANTS (PUNJAB), 1989-90

[English]

MR. SPEAKER: The House will now
take up iiems 6 to 8 together in respect of
Punjab Budget for which four hours are
allotted. Motions moved:

“That the respective sums not
exceeding the amounts on Reve-
nue Accounts and Capital Account
shown in the third column of the
Order Paper, be granted to the
President, out of the Consolidated
Fund of the State of Punjab, on
account, for or towards defraying
the charges during the year ending
on the 31st day of March, 1991 in
respect of the heads of demands
entered in the second column
thereof against Demands 1 to 30".
“That the Supplementary sums not
exceeding the amounts.on Reve-
nue Account and Capital Account
shown in the third column of the
Order Paper, be granted to the
President out of the Consolidated
Fund of the State of Punjab to de-
fray the charges that will come in
course of payment during the fi-
nancial year ending the 31st day of
March, 1990 in respect of heads of
demands entered in the second
column thereof against Demand
Nos.1103,51t0 16, 21 to 25 and 27
to 30",



